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2.01 PM

2.02 P.M.

2.03 PM

2.44 PM

2.57 PM

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
Special Mention(Rule-280):- The Chair directed that the matters to
be raised under Rule-280 by the following Members be treated as read:

1. Sh. Anil Kumar Bajpai 6. Sh. Vishesh Ravi

2. Sh. Vijender Garg 7. Sh. Girish Soni

3. Smt. Parmila Tokas 8. Ms. Alka Lamba

4. Sh. Sanjeev Jha 9. Sh. Jitender Singh Tomar

S. Sh. Jarnail Singh (Tilak Nagar) 10.Sh. Adarsh Shastri
Shri Saurabh Bhardwaj raised an issue regarding allegation against the
Delhi Police Commissioner in acquiring a Co-operative Group Housing
Society Flat. The following members also expressed their views:
1. Shri Sanjiv Jha
2. Shri Rajesh Gupta
3. Shri Anil Kumar Bajpai
4. Shri Vijender Gupta
5. Shri Madan Lal
Hon’ble Deputy Chief Minister replied to the discussion

Introduction, Consideration & Passing of “The Delhi Value Added
Tax (3rd Amendment) Bill” :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister introduced the
“The Delhi Value Added Tax (3rd Amendment) Bill, 2015 (Bill No. 23 of
2015)” with the leave of the House.

The Dy. Chief Minister moved that the Bill be taken into consideration.
The Motion was put to vote and adopted by voice-vote.

Shri SK Bagga participated in the debate

The Bill was considered clause wise.

The Dy. Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote. The Bill was
passed.

Consideration and Passing of “The Delhi Janlokpal Bill, 2015”:

The Dy. Chief Minister moved that “The Delhi Janlokpal Bill, 2015”
(Bill No.16 of 2015) introduced in the House on 30 November 2015 be
taken into consideration. The Motion was adopted by voice vote.

Shri Manish Sisodia, Hon’ble Deputy Chief Minister also moved
amendments to “The Delhi Janlokpal Bill, 2015” with the leave of the
House.

The following Members participated in the discussion:

1. Shri Kapil Mishra, Hon’ble Minister of Tourism

2. Shri Gulab Singh

3. Smt Bandana Kumari, Hon’ble Deputy Speaker



4. Shri Jarnail Singh (Rajouri Garden)
(3.35 P.M. : Hon’ble Deputy Speaker in Chair)
5. Shri Mahender Goyal
S. 4.05PM The Chair adjourned the House for Tea Break
6. 4.37 PM House reassembled.
Hon’ble Deputy Speaker in- Chair.
Discussion on the Delhi Janlokpal Bill, 2015 continued:
6. Shri Nitin Tyagi
7. Shri Jarnail Singh (Tilak Nagar)
8. Shri Gulab Singh
9. Ms. Sarita Singh
10. Shri Jagdeep Singh, Chief Whip
11. Shri Somnath Bharti
(5.20 P.M. : Hon’ble Speaker in Chair)
12. Shri Jagdish Pradhan
13. Shri Adarsh Shastri
14. Ms. Alka Lamba
15. Shri Amanatullah Khan
16. Shri Rajesh Gupta
17. Ch. Fateh Singh
18. Shri Madan Lal
(The House agreed to extend the sitting upto 7.00 P.M.)
19. Shri Vishesh Ravi
20. Shri Vijender Gupta
21. Shri Gopal Rai, Hon’ble Minister of Labour
22. Shri Satyendar Jain, Hon’ble Minister of Home
(The House agreed to extend the sitting upto 8.00 P.M.)
Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the debate.

Consideration of the Bill:

Shri Pankaj Pushkar moved the amendment, “that the Janlokpal Bill,
2015 be referred to the Select Committee of the House”

The motion was put to vote.

Shri Somnath Bharti demanded division on the votes.

No Member voted in favour of the Motion.

64 Members voted against the Motion by standing up at their seats.

2 members abstained.

The Motion was defeated. The amendment was not adopted.

(The House agreed to extend the sitting upto 8.15 P.M.)

During the consideration of the Bill, Shri Vijender Gupta, Leader of
Opposition moved his amendments. The motion for amendments
moved by him were defeated by voice vote.

The House adopted the amendments moved by the Hon’ble Deputy
Chief Minister.

Passing of the Bill:

The Deputy Chief Minister moved that “The Delhi Janlokpal Bill, 2015”
be passed.



7. 8.13 PM
8. 8.14 PM
Delhi

The Motion was put to vote.

Shri Satyendar Jain, Hon’ble Minister of PWD demanded division of
votes.

64 Members voted in favour of the Motion by standing up at their
seats.

2 Member voted against the Motion. No members abstained.

The Motion was adopted. The Bill was passed

The Chair requested the Members to participate in the function
organized to pay floral tributes on the occasion of Mahaparinirvan
Divas of Dr. Bhim Rao Ambedkar on 06 December 2015.

The Chair expressed thanks to the Chief Minister, Deputy Chief
Minister, Leader of Opposition, all the Members of the House and
others for their co-operation in smooth conduct of the Session.

The Chair adjourned the House sine-die
National Anthem - Jan-Gan-Man.

Prasanna Kumar Suryadevara

04 December, 2015 Secretary
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